
F.No.Ol(03)/Rostcr/CESTAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, RK. Puram, New Delhi-110066

Dated: 24.03.2021

ORDERNO. 42 of 2021

Hon'ble President is pleased to order the additional sitting on 26.03.2021 for

CESTAT, New Delhi as follows:
,-------_._- -_._-----_._--_._---_._-'-- .•.._._._ ...__ .._------_ ... -._--_ ..__._----,---------

PERIOD CORAM WORKS ASSIGNED.--.--.-.-.--.-------.--- ..- --.-----------.----1----------1
26.03.2021 Sh.Ani! Chaudhary, Member (Judicial)

matters1---·-----_· .-----------.-----.-----.-..__.._... .._. _:_:_____. ---j

26.03.2021 Ms.Rachna Gupta, Member (Judicial) Single Member

Single Member

matters'---. -.- ..--- .....--.-..-------------- ..--- ..--. -.-.--.-.- ..-_._. ._._._._...J....:.::.::..:..:..--'-'-_.c._ --'

Note:
1. If one of the SMBenches is not sitting the other Bench will hear both the lists.

2. The adjourned dates of listed matters will be available on the website www.cestatnew.gov.in in the link
"Dailyorders".

B~rder _{

(Bineesh Kumar K. S.)
Registrar

Copy to:-

SPS to Hon'ble Presidenr/Hon'ble Members/EA. to Registrar/Deputy Registrar/Bar
Associatiori/Dyr, Chief Commissioner (AR)/ Notice Board/Website/Guard File/Office Copy.

~\--

Deputy Registrar


